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(a) whether Uttar Pradesh Gov. rnment 
bavo aJroe~ to bear tbo COlt of settie g up of 
• TV transmitter at Mainpuri ; aod 

(b) if 10. the details thereof and tbe 
time by which Government propose to 
inltal TV towe, in Maiopuri ., 

THE MINISTER OF ST ATB OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI A. K. PANJA) : 
(a> Yel. Sir. 

(b) The Governm,ot of Uttar Pradesb 
bave deposited a sum of Rs. 37.0S lakhs 
toward tbe capital COlt involved in setting up 
of a 100 Watt TV transmitter. The equiD-
ment for this purpose bas been already 
ordered The proposed 100 Watt transmitter 
at Mainpuri is expected to be commissioned 
during 19~7 .. 88. 

Fertilizer Plant In Bangladesh 

6447. SHRIMATI JAYANTI PATNAIK: 
Will tbe Minister of AGRICULTURE be 
pleased to state : 

<a> whether Government propose to let 
up a fertilizer plant in Bangladesh ; 

(b) whetber tbe said fcrtilize~ plaD~ is 
loiol to be sct up in collaboratloD With 
Banaladesh ; 

(c) whether any agreement has ,*:D 
ailned between India and BaoaIadesh 10 

this regard ; aDd 

(c) if so. the detaill thereof? 

THB MINISTER OF STATE IN THB 
DEPARTMENT OF FERTILIZERS IN 
THE MINISTRY OF AGRICULTURB 
(SHRI R. PRABHU): (a> ~ • pr~pos~1 
b "'-n received for Indian partiCipatIon 10 a.~ . . 
• joint venture fertilizer project 10 

Banal.desb. 

(b) to (d) No decision b •• u yet. boeo 
CUID OD tho proposal. 

vtntutloa of C.. Col"" for 
Promoflaa R .ad 0 I. leAR 

6448. SHRI C. MADHAV REDDI : 
Will tbe Minister of AGRICULTURB be 
pleaaed to Itate : 

(8) wbetber Government are aware that 
a commodity ceo levied for years by Indian 
Couned of Agricultural Research is not 
being entirely spent on Rand D effort for 
tbe correlponding commodities ; 

(b) whether it is also a fact that the 
eesl proceeds have been diverted by ICAR 
to cover routine non-plan expenditure; and 

(c) if so, tbe realons thereof? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE MINISTRY 
OF AGRICULTURE (SHRI YOGENDRA 
MAKWANA) : (a) to <c) Accordiol to the 
provision. of tbe A.P. Cess Act, 1940 Ie., 
of celS by way of cUltoms dut, on "POrt 
of specified articles has been autborilCd by 
tbe Government of India for makio. bitter 
financial provision I for the Indian Coancit 
of Agricultural Researcb for carryiDl out its 
objecti~es u laid down in tbe Memorandum 
of A.sociation of tbat Body. ICAR mean 
expenditure out of ita financial reaourceB 
towards the attainment of objectives laid 
down in tbe Memorandum of Allociation. 

Nllelear Eaeru .. Field of AariadtIn 

6449. SURI PRAUSH V. PATIL: 
Will the Minister of AG RICULTURB be 
pleas.d to state : 

(a) whether use of nuclear Ineray in the 
field of agriculture has Dot made substential 
beadway duriDg tbe lut five ,ean ; 

(b) if so, tbe reuoDl thereof ; 

(c) tbe unit. or Indian Council of 
Apicultoral Researcb let up for tbe purpoae 
State-wise and tbe nature of beaefiC beiaI 
c10rived b, tbe fumen ; 




